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- APPROPRIATION (NO. 4) BILL 1989 .

THE VICE-CHAIRMAN (SHRI
MIRZA IRSHADBAIG: Now Shri B. K.
Gadhvi to move the motion for the
consideration of the = Appropriation
(No. 4) Bill, 1989, as passed by the
Lok Sabha.

THE MINISTER OF STATE IN
THE DEPARTMENT OF EXPENDM
TURE IN THE MINISTRY OF FIN-
ANCE (SHRI B. K, GADHVI). er I
beg to move: .

“That the Approprlatlon (No. 4)
Bill 1989 to authorise payment and
“appropriation of certain further sums
from and' out of the Consolidated
Fund of India for the services of
the fnancial year 1989-90, as passed .
by the Lok Sabha, be taken into
con51deratlon ”
“The Bil] arises out of the Supple-
" mentary Appropriation “Charged” on
the Consolidated Fund of India and
Demands voted by the Lok Sabha on
July 31, 1989. These involve a gross
add1tmr13a1 expenchfure ~of Rs. T6
crores.

- Against the gross additional expen-

'»"dlture of Rs. 775 crores, the concerned

*Ministries/Departments have identi-
fied matching savings/recoveries or

-increamed receipis to the extent of

“Rs, 727 crores leavmg a net additional

'» requxrement oi Rs. 48 crores. This

compnses Hs. 30 crores for subsidy
to new industrial units in the selected
“backward afeas and RS. 18 crores for

- payment of arrear dues to the daily
- rate muster .roll workers of CPWI in

terms of a judgment of the Supreme
Court. The details of the Supplemen-
in the’

“House on 25th July 1989..

-

) ‘The Motion was 'p'roposed -
| (SHRL
MIRZA IRSHADBAIG) Shri Kamal
- Morarkd. - : -
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SHRI KAMAL MORARKA (Rajas-
“than); Sir, the Appropriation No. 4

Bill is to vote amounts already sanc-

tioned by Parliament. I do mot have

much to say on the different amounts

because we have dealt with them in
the Finance Bill debate. But I would
like to make a few comments on the
general state cf the ecopomy inas-
much as it affects the expenditure ibat
we make from the approprfatmn
amounts towards the development pro?
jects in particular.

Sir, first of all, I déal with the price -

situation because .ultimately all deve-
lopment projects reflect excess expen-
'diture bécause of inflation. The figures
that 1 bave are,.in May 1989; the
wholesale price index has gone up hy
exght per cent over the previous year.
In our experience we have found that
the consumer price index always goes
" up higher fhan the wholesale price
index which means that we are in the

. double-digit inflation stage.

400 p.M, At the time of Annual
Budget apprehensions were
expressed from our side that
we were going to have inflation this
year, especially in view of the huge
revenue deficit from year to yeer and

the consequent -'deficit- financing. We

were assureq that inflation would be
_curbed. - Yestepday we had 5 big
debate on the -essential commodi-
ties. And it is unfortunate that in our
statistical data we chooge to rely
more on the wholesale price index
when it is the actually the retail price
tha; - affects the consumer. Yesterday
we found all sections of the House
complaining of the spiralling inflation
‘as far as the consumer is concerned.
$o0.1I want o draw the attention of the
Finance Minister to this rather alar-

ming situation of unbridled inflation. .

It is only fiver months since the Budget
has been announced gng we have still
seven months to go and the comgmon
man is going to feel -an-increasingly
crushing burdén if the price rise goes
on unabated. That Is the first point.
1" will'come’ to my analysis that this
Is' * happening and how it can be
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" changed. But before that I would like

to comment on the present financial
and fiscal policies being followed by
this "Government., I would like the:
Finance Mihister in his reply to deal

. with one or two points which I am

not ahle to understand, For instance,
the banks, which are availjpg of
refinance from the Reserve Bank of

* India. The figure for 7th July 1989

is Rs. 4220 crores against Rs. 2174
crores in the previous week. In one
week the banks have availed for more

. than Rs. 2000 crores more from the

Reserve Bank of India. This repre-
sents a sudden availability of money
in the.economy, which, of course, the
banks must have done for good rea-
sons. Bug it ultimately is going o

_affect the prices. I would like to know

from the Finance Minister why this
sudden jincrease in the refinance faci-
lities of the Reserve Bank availed by
the banks.

The second point is recently there
was a statement by the Finance Minis-
ter that the deficit for last year which

-at. the time of presentation of the

Budget was taken to be about Rs. 7400
crores has only come to Rs, 5500 crores
or so on final working.” There is a
difference of more than Rs. 2000 crores
between the estimate presente& at the
time “of the Budget and the . final
figure. I am a bit sceptical because
Rs. 2000 crores is a very hig

. difference, It :must ~ have - been

due to some’ changes in the
accounting heads - or in the
method of calculation of the deficit. 1
would like a clarification if there is
a Rs. 2000 crores difference on the

. 'same basis without any change in the

accounting procedure.in which case jt
is even a more serious matter because:
there cannot be such a huge difference
Dbetween the estimates calculated by
the Finance Ministry in February and

the final figures- worked = out three
months later...
"DR. - YELAMANCHILI SIVAJI

(Andhra Pradesh) You are underestl-

* mating the:ir capacity. -

¢"SHRI KAMAL, MORARKA: The
dther factor which has been engaging

3
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[Shri Kama} Morarka]

the attention of the House off and on
is the question of external debt. The
latest figures given by the Government
in this House show that ag of 31-3-1989
the-external debt stood at Rs, 68,000
c¢rores.e Now, the interest payment
burden on this per year is Rs. 2700
crores. The second feature is that this
‘interest burden is double what it was
only in 1986-87. It is a danger signal
in the gense that within three years if
our interest payment to foreign coun-
tries is going to double, then in the
years to come we are going to find
ourselves in a situation which is even
more difficult. The Seventh Plan docu-
ment—because this is the final year
of the Seventh Plan and the Eighth
Plan doeuments are under preparation
—had envisaged fhat the deficit on
current account of this external {rade
would never exceed 1.6 per cent of
GDP. In 1985-86 iiself it was 2.5 per
cent of GDP. The latest figures are
not available, So it is apparent that
our exports have not been able to
keep pace with the imports and the
issue has been discussed again and
again, I do not want to use the cliche
like debt trap because there will be
again an argument whether we are
in the debt trap or we are going to-
wards the debt trap or someone might
say we have not yet entered the debt
trap. The fact of the matter is that
our interest payments and repayments
teday amount to 52 per cent of the
gross aid that we receive every year
‘which means that whatever we are
getting as loans from forelgn coun-
tries 52 per cent we pay by way of
repayment and interest and this, in
fact, will go up. Why? 1t will go up
beecsuse, apart from the development
process, etc., you are borrowing fur-
ther. The one main reason why it
will go up is that you are contracting
new loans at a higher rate of interest.
We are paying the gld loans at a lower
rate and we are contracting new loans
at a higher rate of interest. Even if
we do not borrow any meney, even
then the interesy payments will go
up every year. Therefore, unless we

vt
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do something drastic and dynamic on
the export front, I am afraid, we are
going te find the external debt posi-~
tion a very very difficult area in
which the economy is to function.

Now, a word about the Eighth Plan
perspectives and issyes. It is unfort-
unate that the Approach Paper of the
Eighth Plan, which was supposed to
be published In February 1989, is still
ot ready. Two or three meetings of
the full Planning Commission have
been postponed, apparently because, 1

am told, the Prime Minister wants a °

higher growth rate, he is still examin-
ing it and the matter is pending with
the Prime Minister, The “Eighth Plan-
Perspectives and Issues”, which was
discussed in May 1988, which was very
correctly put dqown ag Approach to
the Eighth Plan says—and I wnulq
like to quote—:

“THe rate of economic growth
will depend on the resources avai-
lable for investment and the effici-
ency with which all investments, old
and new, are used to increase out-
put'i)

Sir, this is the crux of the matter.
At the beginning of the Seventh Plan
we said the same thing and the Long-
Term Fiseal Policy issued by this
Government also said the same thing.
But the fact of the matter is that in
the last five years of this Government,
which also coincides with the Seventh
Plan, the savings, cspeclally to be
generated by the public sector, have
not come. We are short of resources,
We always say that for growth we
need resources. But it is also a fact
of life that not only growth will come
out of resources, but also resources
will come out of growth. So, unless
we grow, unless we produce more,
unless the output is more, ‘we win‘,
always be short of resources and
borrowing money can never be a sub-
stitute for producing your own wealth
because one day the loan Hhas to be
paid back.

On the Eighth Plan, the thinking
of ythe Government, as we understand

.

[Ic ™
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from the newspapers, is that the rate
of growth should be fixed at six per
cent as against five per cent in the
1last Plan. Apart from that, in the first
three or four years, the rate of growth
never exceeded 3.7 per cent. Five per
cent in good. Now, for the Eighth
Plan, six per cent is what the Govern-
mént is envisaging. But the interesting
part is that to achieve this-six per
cent growth resources are not avail-
able! So, what the Planning Commis~
sion has done is—this is very unfort-
unate and very objectionable—that
they have assumed that the Incre-
mental Capital-Output Ratio, that is,
ICOR—this was never 4.6 and in the
first three years of this Plan and the
last Plan we have never achieved
better than 4.6—to be at 4.35. Now,
if we are to take ratios which are
uvnattainable, we will he setling a
growth target which. is unattainable.
There is no use trying to set a higher
growth target without taking the reali-
tiés into account. I can understand
that some may say that unless you
set g higher target, one does not work
for something higher. So, once you
do that, unless the ground ruleg are
set, unless we have a national policy
for increasing our oulput, efficiency
and managemen{ of our resources, I
am afraid, producing a document
having the ICOR as low as 4.35 is
something of an illusion which we
are creating for ourselves. Be that as
il may, even at that level of ICOR,
the envisaged investment in the
Eighth Plan is HS. 6,50,000 crores and
the rate of savings, according this
document, would be 27 per cent as
against 22 per ceat achieved so far.

Now, Sir, again we are making
assumptions which it would be very
difficult to fulfil. The total invest-
ments as a percentage of the GDP we
have ¢ftepped up from 22.3 to 23.9
and the interesting part is that even
the Finance Commission has said that
unless revenue deficits come to zero
level, we will find it difficult to
proceed. Even the Eighth Plan has
envisaged a revenue deficit of 1.2 per

[3 AUG. 1989 1
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cent over the Eighth Plan period as
against 2.1 per cent now. First of all,
the way we are functioning, the pro-
fligacy with which various projects
are functioning, the revenue expendi-
ture being unbridled, I am sorry I
dow’i think we can bring our. revenue
deficit below what we are functioning.
But the aim is not even zera The aim
is still to have a deficit of 2 per cent
which is totally unacceptable fromy the

- fiscal point of view. I would like the

hon. Minister to please make a note
of it because it is ultimately the Fin-
ance Ministry; the buck stops there.

- So whatever others may plan, what-

ever we may talk, ultimately it stops
at the Finance Ministry level. Unless
the Finance Ministry takes a stricter
view, unless the Finance Ministry

develops everybody, nothing is going

to happen.

" About the export target, 67 per
cent of GDP is what is being achieved.
(Time Bell yings) We have assumed
10 per cent for the Eighth Plan. As 1
mentioned a few moments ago, it is
always good te export more. But I
‘will -add and conclude by giving my
analysis of the external debt position
and what we should do.

Now, Sir, the problem: is two-fold.
One is the falling value of the rupee.
The external debt envisaged is Rs.
68,000 crores. The estimate of the
Institute ~ of Intermational Finance
based in Washington, which is the
institute. which  monitors - debts of
various mnations, which is the job of
thé Instltute—they have analysed that
by 1989-90 India’s foreign debt -will
be Rs. 1 lakh crores. Now there is a
big difference between these figures.
But it is because of the difference in
the definition also. When we say it
is Rs. 68,000 crores we do not fake
the NRI deposits as debt, we dg not
take short-term loans as debt. But,
Sir. NRI deposits have to be paid back
in foreign exchange. Today they are
Rs. 13,000 crores; it is a debt. It is
no use trying to say that it is not
a debt. So far as the falling value
of the rupee is concerned—I do not

’
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[Shri Kamal Morarka]

want {o go.into into the fAgures; every-
body knows it— as against the US
dollar between 1980-81 and now the
rupee -has depreciated 106 per cent,
agains{ the sterling pound 138 per
cent, against DM 93 per cent and
against y@n 213 per cent. Now, Sir,
with such kind of depreciation in the
valug of the rupee, our external debt
is going to mount. We are borrowing
at a certain rate and we have to repay
at a_hvgher rate. This is a very un-
fortunate situation

Now, Sir, to meet this situation, I
submit that unless the - value of the

rupee )s arrested internally it cannot

be arrested externally. If our internal
deht, if our deflcit, if our internal eco-
nomy 1ethods remain the same, if the
purchasing power .of the rupee within
the country goes down externally the
value of -the rupee will go down. It
may surprise: the- House to know that
.the Seventh Plan is the first time when

the Government has been gzble fo ac-

hieve the targets. In the Seventh Plan
the total outlay ‘was Rs. 1 lakh and 80
thousand crores. And-by the time the
Seventh Plan is through 'we would
have spent 125 per cent of it. If  we
take the base year and deflate prices,
in real terms we would have achigved
an expendifure of Rs. 183 exeres, which
is slightly more than we envisaged.
Now, Sir, the gquestion gpiises, in spite
of meeting the Plan targets, in spite
of spending all this money; why is she
poverty: end: - whemployient problem
not. improving? The answer is veey
simple; becatse the value of the rupee
has gone down. It is,#f I may submit,
like an escalator which is coming down.

No matter at what speed you run it

you will never be able to reach the top.
Unless ‘we moke the escalator station-
ary or change it fop an upward swing,
all the efforts that we are making will
come to zero. . . oo

L have drawn.the attentfon of the
Finance Mimister to-a -very few poltits

which are very vital in this connection.
I have only one word more to say that
though it is sanctioned by Parliament
the Ministry which is under Mr., Ga-
dhvi should strictly menitoy the expen-

- diture. Please try to cut down on what-

ever we have sanctioned because dur-
ing the course of the year certain con-
tingency expenditures are bound to
come. Instead of coming to Parliament
with a Supplemenitary Demand you
should only come for change of demangd
from one head to the other. Thank you.
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THE VICE-CHAIRMAN  (SHRI
MIRZA IRSHADBAIG);

‘Ratpa Bahadur Rai.

SHR]-RATNA BAHADUR RAI (West
Bengal): Mr. Vice-Chairman, Sir ...,

THE. VICE-CHAIRMAN *® (SHRI
MIRZA IRSHADBAIG): This is the
'hon, Member’s maiden speech,

‘N0,

THE VICECHAIRMAN  (SHRI

|- MIRZA - IRSHADBA.IG) ‘I8 it your

maiden speech"
SHR) RATNA BAHADUR RAI: No
i 1t is my adu.lt speech not maiden. -
‘AN HON MEMBER On Appropri-
" ation Bill_ it is.'hon. Member's maiden
“”BHRI RATNA BAHADUR RAI Mr,
seems

Approprfanon Bill ang wrangle ovel
j ‘monetary values when the ' priceless

o value of our democratic system itsedf -

is"th peril and misappropriateq by the

- ‘ruling party for their. narroy political = .

aggrandisementand when the war cry
" of the day is for the restoration of
this " cherished value of demecracy’ I
" want to draw the attention of the
House to few 1tems out of 25 as men-

ot -

- Pandit 1'a‘;vaharl:al Nehru had red;s-
covered ,India in rural poer. With near-
ly go per cent of India’s population
-Aying In 5.76 Jakh villages, rural Indla.
‘is still languishing in the

Notmthstanding our achievements in
terms of aggregate growth ang some
quautative excellence ' there has been
_.a very little change In the relative
.- slaCk in basic human deVeIOpment
“The _evidence of this is in the incapa-~

,,Ad}'y of large scattered segments of

-.people to overcome poverty and related
factors, Mke Ignorance ang Isolatior
malnutrition and infections. The Sky

Yes, Shri

SHRI RATNA BAHADUR RAI. No,

devilish .
g clutch of injustice and deprlyation,
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FShri Retng ‘Bahadur -Rail
scrapers of Delhj, ‘Bombay, Calcutta
and Madrag cannot shieg the agonies
of crores of poor people living in shab-
by sacks and wearing tattered vests.
~We have succeeded to challenge the
. heayen®by launching ghe after anGther
‘missiles but we have failed to please
our hearts. and ensure them a bowl of
rice a day. Our hon, Prime Minister has
-shed ample tears—whether that i real
or crocodile, I do not know—for these
ryral people. Presently while deliver-
ing his speech on Jawahar Rozgar
‘¥ojna in thé Rejya Sebha, he sald and
I quote: “There is no *Jegment ot our
population more disadvantaged than
-the rural poor.” But-it is my humble
submission that  raral pootr should not
"be turneq into mere votebanks through
g oplefioranof gernisés. ~‘Government
-ghseadd - contemplate Yadicel #terstions
in its present policies to accoOmpany
the development with equality and
-gocial justice, Mere gramfing of gome
-9altry amountto patch up. their pri-
-.vation_ jg. only a pittance, So, at this
~juncture when. the fasoination for the
 -gadgetry of the 21st eentuiy has doml-
.nated Goyermment's thinking, rural
-geetor- ghoulg recelve hizhesf possible
: pﬁaﬂty -

 PPhe ‘Viee«ﬂtalunm -(Shri Satya
B P!'M Mallvi!a) in’ the ‘Chair.}

-An this regard,- I wowld: lice $0.gub-

‘mit that another sidesf sural India s
. hills and mountain regions. Though I
-am. fram < §- think yepresen-
tatives!romstates avlnt such regions

- il share my ylew that_the hifl people
-all ever.thé oounfry. -are -facing _the
.. samg prablems. of neglect deprivation
‘and under gevelopment, “have g
low .per - capita incéme,
.Mteracy poor transport and communi-
—gation_-facilitites, ang. bardly any in-
~fugtrislisation, ' Sir,. the 3l __ people
-hewve {helr owm. @eeuua: way of lfe,
,cultureznrlé aptitnde, not.to spesgk- oi'
-~ toppgraphical:and. lipguistie problems.
~~timless _these. peclkuad.tles.ate _.Iaken
~into. gceount, no. workakle on.f.mp.t!ul
,av:;opmen.tal strategy. éanrba evalyed.

[RAJYA SABHA]
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| If you think of the hills only in terms

{ of sparkling streams, snow-tevered

mountajns ang flower-laden uplands,

and’ continue the policy of .neglect

and indifference, the growing discon.

tentment will be capitalised by hostile

forces to add-intp it an ethnic dimen-
sion.” Ouy country has already suffered
a‘lot que to such aberrations, So, the
Government should pursue a consider-
ate 'and c¢oncrefe :poliey, recognising
this as a special problem ang = take
a sustained programme to integrate
the hill people with the plains‘ and
bring them into nationel mainstream,”
‘allowing them fo maintam their -own
dutgmtweness . ‘

Szr w1th your kmd penmssmn, I
submit that while delivering his speech
on Jag{ahar Rozgar Yojna, the Prime
| Ministe; was king enbugh to -declare
<his 'Intention ~to-: retifler epspig] -oone
slderation 40-meet the requirements pf -
geographicaily distinctive areas such
as hill-deserts and islands. But Sir, it
-is reporteqd.that only a nsltry. ‘sum of
_one and_a_hall crores of rupees has

© been all0catea for Darjeellng Gorkha
Hill Councll with a population of more
than 10 lakhs under this Yojna. It
‘is Salj that tep garden population is
not includey in -this ¥ojna. But -the
fact is that- thls Councll has been
formed with the elected eguncillors
from tea garden areas” to0. Sizeable
secﬂon of dectorate was from €he tea
gardens, - Moreover, the ‘preducers of
-worfd-famous Darjeeling tea are in the
-same adyerse condition economically
like others. ¥ request the Government,
through y_gu ‘to ehﬁanca this gmouut
‘8o that a néwﬁ‘born =L Couneil canfl
‘be’ nursed in a proper way'

My ‘other- ‘polnt is mrcnng indus-
tvin] development. Darfeeling in- partl-
~Ctkar ud_t&an:North Bengal in general
Ha'nugh rieh in mulitudes of resousnces,

is deprived of any.important. indugtry -
worth the name, Even after 41 _years
of independence, North Bengsl nas not
“been Tncludeq in the mdus'fﬁ‘a!‘map of
 the country, Sewere backwardness has
marred the - lepal -populdee which - has
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manifgsted in different outrages time -

‘ang again.-H-is my humble sybmissjon

that the Government should take some =~

_concrete steps to open new mdustﬂes
in North Bengal.

 Regarding the Department of Youth
Affairs angq’ Sports sir, it ism hum-
ble submission that ouf perfformance
4% thisfield 1s not encourmging.” In
“the” ‘Olympics when an unknown and
a tiny country, Surinam -could glerify
‘fts position, gur exercises proved-ty be
Pelow the level of the mintmum. Our

-Baudable” achievements in other fields.

“have been overshadowed by'this, In
“Hhe absence of any constructlye visiom
’bf. Hfe onr youth are becoming victims

t degerieration, drugs etc: ang crimi-
: a}’feélmgs have DoMtted their minds.
- ?Jilesl pROpRr’carg” and - -‘doncern 4s

“TRerg Yor them - wev eannot 'Hﬁ‘nk ot a

happ“y‘l’ﬂ‘d‘l'h - o T o

Therefore, with ample funds for

' Jmuth acbvitieﬁ, all avennes for their
respectable livelihoog ang develo;;-
ment gshoulg be Openerl in a proper
manner, Onily then we can accept fhe

ppropnatxon of funds from fhe puimc-

exchequer in the real sense of fhe

tem. Ihaak; _you.

FRBF CHANDRFSH P THAKUR
(Blhar) Mr: che—C’hairman, B, 1
rise to support the Approptlatwn ('No
4y BiJ), 1989,

-Sir, 1 Ustened with usuel attention ‘
‘thr ,KBMMﬁtarka ‘when_he stprted .

_making his submissions, As usual, he
- was using the right language but, per-
~-haps, - not the Tight facts, While re-
~ucting-to~the Aﬁpropri&tien -BI}, one
Can "adopt two ways. One is, the over-

“a]l health of the economy to which Mr,
Merarka conflned himselt -and - the

- other -ig,-the substantive aspects-where
. the money is- peing appropriated.

On the o‘neraﬂ economlc seene, “Mr.
Morarks talkeg:- somewhat surprlsingly
- that “- the -budgetary pieture,” 1988-89
- the reviseq pleture, is-respeetable - but
-l,'lgh rdiseq some doubts -ahout ____lt—<

"[3 AUG.
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_-u8 is. the performance of the ~
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would have thought that a man of his
intelligence and business experience
would have appreciated.that there are

: instruments of fiscal management and

economic management which can bring
-substantwe changes when ‘the final

_-picture about the Budget is drawn com-

Ppared to what the initial
-picture had indicated.

e -

budgetgry

The fact that the budgetary deficit
has registereg a daownwarg irend so
far as the fiscal year -1988-89 “is” con-
cerned needs -commendation. I would

. to submit here for the benefit of
Mr Morar“ka in ‘particular and other
hon.”’ Members in general that - four
5ﬁc’l:m-s: “had contributed in. impreving
budgeiary picture when the fnal
Theen dregas Firstly,

YhHere “has ~“beén = a  better reve-
‘n}ué” ,colle,ction This better reve-
nue coliection is an_indicator of
de agpects ‘Ong is, beiter efficiency
‘i tax administration. The sécond is,
ge buqyancy of the econémy in terms

;ecei‘pts People are making money
-an‘d ,ggying taxes and the tax recovery,
as Y ‘vesult of better tax - administra-

_ ﬁOn has substanﬁa]ly lmproveﬂ

- '.I;hg second factqr Whlch has helped
small
-Savings programme. The reelisatlon,
"the accrug)  of total funds Under this
schém, Has beeh sub¥tAntially better
than 'initially’ expected. In addition,
‘ithé Goveroment -hdas been {rying to
-FAai, am -bring -about - -rationalisa-
‘fion in ~the- noh+Men _ -expenditure.
“There is sufficient evidence to suggest
“#68t° we "have made -some- progress al-
“Piditgh wehave 4 -long -way .fo go.
THEV% tHa extent -we have made. Dro-
rgl'ess !G’!rfuh‘om b the -ﬂnal accounts

RN

- /St further, in regarg to 6ur e public
-d}le‘;:p;l-sgs Wthh have> nét_done as
well as they were expected to do when
the Seventh Five-Year Plan was “for-
“mlated - -their surplus is - mcreasmg

.ﬁPd ‘the prevmﬁb ﬂnanmal yeap has

-~ gfen substanhal improvement u’i thls

—, i
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[Prof. Chandresh P. Thakur] .

If you take these four points, it is
well within the plausible understand-
Ing of an elementary economist to
appreciate what are the factors which
have helped in the budgetary picture
: becommg respectably rather than to

raise doubts about that. I wouldg only

submit that the freng which has been

established in the ‘fiscal year 1988-89

should be extended to the year 1989-

90 and whatever instrumenis have

helped us in improving our perform-
_ance shoulg be strengthened ang more
. such instruments shoulj be mobilised

for better fiscal balancg in the.current
‘fiscal year. “Another point which he
often mentions and we all falk about

Is the regional imbalance in the fiscal

structure, -particularly the link bet-

ween the¢ revenie -and the  capital
budget, There is no denying the fact
that fiscal imbalance is taking place,
but it is tetally unfair not-to take note

‘of a systematic course correction in the .

- eurrent budget when we are trying to

bring a better relationship of ;3 healthy .

-kind between the revenue budget and
the capital budget I only hope the
course _correction starteq in the new
budget will be carried fo iis Ingical
tonclusion. When the final accounts for
-the year 1989-90 are drdwn, .you would
find a beiter balancg in the revenue
and the capital budget af the country.

Now I woulg like to submit that it
will take a lot of courage not to recog-
.nise that the growth rate of the eco.
nomy has nof been impressive: OT
more impresive than what historically
“it has been. It is a unanimous obinfon
among the economists in the country
and the International Fconomie Com- '
munity that India has well passed the
“low growth rate stagnation trends and
we wure in the -higher- regions of the
rates of growth. We only expect that
tha momentum will be malntained

Now I agree that the price situation
requires a” review. Thig 18 not to sug-
gest that we are entering into any dis-
turbing situation, but we are at the

[ RAJYA SABHA ]
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border line, . Consumer price Index, in

particular, has certain pressures and

we neeq to keep that jn view, How-

ever, I must say that only yesterday

We hearg what has been the picture

with pegard to the agricultural pro-

duction, The last monsoon was good,

"As a resuit our food production has
beep substantially inereaseq and the
current monsoon by the picture it has
already emerged, promises to be as

" good, if not- better, than the previous -
monsoon ang We have every reason 0
be optimistic that our fooq production

will be lot better. More than that, sl-
though we have depleted our buffer
stock, the .procurernent has just pick-
ed up. Of course it needs 3 lot of
-acceleration ‘and we have already im=- .
-ported worth Rs. 500 crores of food-
grains. Alsp as Pandit Sukh Ram Ji
yesterday mentioned, we are in the
international market Por - picking- up
l.'ICe for imports._

. Having said fpat, this is not to sug-
gest that the public distfibution’ system
-is not under distress.-There is no doubt
that. our . buﬁer stock management,
our release of food stock and other
essential ifems from buffer’ stock and
its delivery to the consum®r point, the
retail outlets, need to be substantially
- m_mroved and streamlined so that the .
intent, of the Govemment ‘policy- is
definitely met at
so far as consumers “are concerned.

e e

_ So far as mdustrial segment is
cc.ncemed it is" doing really well.
Productmn of foodgralns is up by a
good margln " The - cooperative sector

P broﬁt posxtion is very impressive. In

fact it had never been so good in the
recent vears and the outlook 1s° guod
It is evident “from the fact that’ more
applications for camtaI issues, new
investments, expansion = and capacity
utihsatlon are coming up. In fact,
m.frastructure " gector is° supporting
‘resilience of the industrlal  gector.
Liguidity position of the banks is géoed.
_ Industrial Develoomant Bawk tias been

doing a beﬂer job. One  would have

the receiving end_ o
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seen thdt its sanctions have increased .
by 46 per cent and disbursement by
25 per cent which sfmply shows that
the users, that is the industrial houses,
are looking t0 fhe
certain degree of optimism. Qur pic-
ture on the industrial front today is
much more effective than what it has
so far been. I agree, so far as balance
of pavment - situation is concerned,
this is an area where much greater
attention is called for. Nevertheless, I

must. say that the export performance -

in the last two years has been sub-
stantially impressive. In fact, - two
years in a row the rate of growth of
export has bean a lot better. We have
some -bad patches so far as export
market is concerned. We know that

__North America is a large market and

particularly with the US-Canada Free

_ Trade Pact, America has become the"

largest market. The European Econo-

_ mic Commupity, particularly the Wes-

.tern Europe. Integrated .Economic
Community, is another large market.
And the Pacific region is the third
largest market. There® is no doubt
that ourap’enetration in all thegse three
markets is still ‘marginal. Our share
of the total Us import is less. than
6. per. cent‘ ‘our export. to US cen-
. stitutes 15. pér cent of our . total
_export.. So oyr dependence on US im-

ports is high, whereas US dependence °
.on ¥dian imports-is negligible. ..

VVVNowi withthat i:iﬁﬂ of a marketf, we
Cﬁnngt afford:to be a little complacent..
. Owr _rupee_trade- countries have been

.. doing very_good. But with course-epr-

_...rection. jn_the Fastern Europe market,
_ particularly. with the Russian econo-
_my tikipg a Western furn, not._omly
. with India

_there is a political line
but ‘there is some.sort of .a-palitical

_- lipe. with the. Soviet . Union . jolning
_hands with- the _Unifed States so far
_as hasic -economdc . and.

technological
issues are .concerned. It will_have .its
consequences so fay as the performance
of the rupee trade, particularly in

-these markets, is concerned. We. need
~to build resilience within the export
sector so that when the day of reckon-

prospect with a |

[ RAJYA SABHA]
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ing comes, we are able to get penetra-
tion in' some other markets.

-Mr. Morarka mentioned about
deteriorating rate of exchange. Let
us not forget that when 'we are in the
‘business of penetrating the export
miarket, we have certainly onlyethree
levers. Number one is the manage-
ment of the exchange rate. To tbe.
extent our export performance has
registered an impressive growth, the
credit must go to the quality and effi-
ci_enc_:y'in the exchange rate manage-
ment of the Indian rupee wvis-a-vis
rest of the foreign currencies.

The second instrument which has
"paid off and which needs further
. sireamlining is our export incentive
schemes. As you know, -Sir, export sub- -
sidy is one of the main charges on |
the Consolidated Fund of India out
_of the tota]l subsidy and to the extent
.1t -has shown results, we need to do-
_.a_further . reappraisal to strengthen

th,ls instrument or package of subsm!es
for promotmn of exports.

The thn-d area, in the final analysis,

is’ the quality” and ~ the cst of° the

’ wares which we produce, whether in

. ‘the “agricultural gector or in - the
secondary seetor

L
.

Now fhe liberal pohcy resv,ﬂts 'whtch
“have been ﬂowmg in recent years have

) started to_ pay, off, whether it is liberal
import of teqhnology_, or expanston of

‘capacity, or encouragement .o capa-

Py

ety “utilisation, or fisca] course cor-

rection .that .has_ taken place, They are
a}l tqggtl_lel_' showing resul.ts and: our
pm&uqﬁve efﬁc!ency “ag. i-eﬂected in
terms .of cost end q_uaﬂty 15" ikely
tt‘_) show. a more retreshlng picture
~which will ultimately pay oﬂ !n “the
expo;-t market

Now coming closer to the purpose of
this Bill. where a, substantial amount
-.out of. the total fundg is. being trans-
ferred to the Department of Rural
...Development, we know its purpose.
This Is the centenary year of a Great

.
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[Prof, Chandresh P, Thakur]

Son of India anq we could not have
celebrated the centenax:y in a more
xmpresswe _way . than’ to activate the
mcome and g;gployment opportumtles
‘to the large number of people who are
stil) .1ooking fox the . prormses “of
Ind&endence, '

- Naw, Mr‘ che-Cha;rman. the
employment, scene .in: this country has
‘never been very gncouraging.ﬂqtvyggh
standing the progress we bave. made,

~+dt-is not iﬁpﬂqgta.ny and we have. a
long ‘way 4@, £0. But the p,u;.ture is
increasingly looking less dismal. And

. fhat_is an area where one should com-

u,ment the ﬁwemment e very
last that 'a_malor ‘attempt has béen
mage in ;;erm\s of pohcy
by

ou:_ggs, OF,
mmegtaquqatiqn 35-4 pﬁ_ . Very
heppy qbaut The' Ighour force in-

. _creases_at thé rate of 25 per cent
per._gonum in this country, - whereas

e ‘net’growth of - employment rate
has been around 2 per cent per annum.
So, there Is an evident gap of 0.5 per
gent - in the -bacidag: on & :pegecapita
_basie. In-addition, the way the .econo-

-my-{s- being moderniged, -partievlarly
- sthe -indyustral -economy, you ‘will-find
that the labour-absm‘ptlve 1&9&6&# of
the Indian iIndustry is not . only not
growing, not only remaining stagnant,
byt it.is going down {o-a.certajn ex-
dent. The_modein -technology Yhat is

. Qomlng fpr eaqh unit of production

:hs less - lahourrintensive apd: more
fml -.whgnver absolugence ll

- gﬂgt, iIs again .no} of the kind
vL will _retain. fhe same -level o}
yr. So, we ‘are not pecryiting new

lal?our,‘ and we are munnping Jnfo .

lems,gl‘. . An. industry
after industry, particylarly
and Jite where labour-holding is
. Je Tg,_;pke one point, the
%%t’e ;_1
tenﬁs ,of

m
%o};neq’c ‘has remained

S
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-apd pro-.

Qcﬁ‘t%g ﬁﬁanhm r;e;: '

. roach

“textiles | scepticigm_at this. stage

] nt in ievergl aﬁ;gas In'p row. - 3 t
: in' gm W\ n NOwl Mr, ) ni%n o;- e
@zrrag ég“asg r ﬁ has _s;smef _ _ptﬁ}:oges oft& Fn? situatlon
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from  the  government depart-
ments or the public enterprises. Now
this is-not to suggest that” we should
go slow on modernisaion and choice
“in iavour ‘of ney technology The only
thing is, our chaice of that techinology
package should be such that it should
give us the maximum gain in.growth
in the shortest possible timie &6 that
we are able fo recycle the surplus
generated In the lower sector of the
economy and reinvest it 56  that the
“yitg of _growtp - of the " ecotomyis
impi'oved' ‘ '

] Mr Morar:ka has talkqd about the
incremgntal _ capitel output. If you
- bring in modlem tech.nology and .if
. ut:hsatlon and absorption of that tech-
_nology Is rea.lly sort of tune-bcnund
B mary, 5a1utarx J,mpac fs 1s ;mp;u.vement
in inte_mational capital-output opera- -
‘tion, The very fact that <we have
registe;ed the mcremental capital-
. _output ratio today at 4.6:1 compared
: towhat .wes roughly 65 1 or in some
_sector of the economy "even “10:1 or
_Tl, 18 somefhinr_g fo. _be .very.happy
" about. In the projected Eighth Plan,
_" it the Plapning Commission is sugges-
tin_g that there will_be further 0.3 per-
’ cent i.mpmxement in the. incremental-

- | capialqutput ratio, it - s v;eu Jwithin

the feasfbihty of. econdmic" manage-
ment, and [ see no basis for any ques-
_ tions belng raised or doubts peing rais-
_ed. 7¥ that {s'the kingpIn around which
‘the rate 62 growth of the __economy

_ &uring the{Elxhth_Plan is likely tn be,

rr P gt

every _Teason to bé optimfEHE - about
th®. Anyway, the papers are stil! be-
lng d!scuged and _when the final ap-
paper . comes We will:go into
1hat. T seé no “pasis for difideniée or
Dparticilarly
- when the recent economic_ performance
ﬁgures .are polntmg to the contrary
_to give us encouraggment S

PSR
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" to improve of the kind that we are -

" looking forward to, we will haye to
“create add1t1onal jobs at the rate of

3 per cent per anbum, and we need -

for that increasinigly more mvestment
“in the labour-intensive area without
sacnﬁclng the productive functmn. In
that contExt the rural sector is the
gregtest hnlder of = the population.
Ahmf 78 per, cent of the total popula-
Yon is in the rural sector althqugh
the share of the agncultural economy
in. the GNP has gone down .and ‘this
ltgg;cally follows f;-om the development

rocess. But pressuge of population is -

e, So, much of the action in addi-
‘tiOnal job greapon .Joust be in. the
I:ural grea in the" agncultural Sector.
Ta.rm-fba.sed jobs in a moder

’.. ng areg_to ook at, So whaﬁ i

-SUge ggest is that the non-lo;;mal seqtor

*_ipe’ tertlary sector in ‘ihe rural area
Faust_be - tapped lncreasmgly ‘for the
_'_gumpse ‘of ‘adaitjonal employment and
mgqmg gegeratlon )

"ﬁ;e ural scene is not uniform

,__ac’i- the reglons In the country. The

Srural | India is poor, ~ but some

" rural Indla 18 réally. very poor. I am
“"nbt talking of the Green Revolution

%g where tpe rural area i3 rich “tut

iere ara very poor people ‘in that
..area also. One _cannot neglect thelr
needs, but what 1 am talking is fhat
fiie arey Yeft out of the Green Revo-
-~lutlon belt -reguires a . priority. atten-
m g am-parﬂgularly talklng about
- PHE - VICFFCH.AIRM@N
SATYA PRAKASH  _ YA)t-
wm you pleaSe conclude now?

— PROF.. CHANDRESH P, THAKUR
ﬂchomai:o:nBihar L

I~ VICECHAIRMAN. ~(GHRI
| ~<SAT¥A PRAXASH - MALAVIYA):
Evemody knews that., -

.PROF -CHANDRBESH P. TﬁAI{U‘R »
It is pext to your State. When I say .
-,_t!,e State of Bihar is, crying and_fhe-
“single largest concentrati,qn o! p@u-‘

otsee;p tobe a8

| Mivdstry of  Finance and p

is there- in Bihar, I will not leave
your State [Eastern UP area, which is

~ples has-been generated: Iis -economy

--the Western UP or Punjah or Haryana
ha,s shown So, I suggest thaf under
the ngw scheme of things, it is a very
.- welcome thing that the d;stnbutxon of
,»;ges_Ources for ‘development, particularly
- for rural dgvelopment ugder the Jawa-
- har Bozgar Yojna, the basis of alloca-
- -fion hes heen changed. It is the popu-
latfon. It .is Particularly the ratio of

- . population—that would include Sche-
- Guled Castes end 'Eribes gnd-small far-
2= MNOER - QAtegQIY-rthat will--provide - ¢he
—hesigfor_allocation. X.am syre ihe very
- Aact thet-States Jike UR -Bikey and
~;Madhya -Pradesh gre :the Prima bene-

|-+ficiaries ;of the total paol. ot;emurees

-~jinder ﬂl@ Ja;qahaa- B.Ozgar Yoing, - is
~: ragogpikienof- the fact :that fhe Gov-
-~ erument : knows - the problem. .There-

. “fﬂ!‘e,.it—has put ameliqsa&ion of ‘the

> cemdition of the Poor in this region as
~a.priority pgenda before - if. “Pegple
-~dpom-:that region will cgrfainly ghow
.dmﬂmﬁe to. the - . tn..ihé

--10'-@9 Winjtry of Rural Dﬁvglqmnent-

l—kmw the ﬁgme :s mtqdrbuttnem
ﬂea few -things .that need fq be
-*braught ‘to. the potice. oLtﬁ&Hquse. It
~-{3:p0t the fung -that {5 being providéd,
~t-dhe-purposes - the.guidalines, whicl
38 4he;uge. of -ithe fung _which bas
- been syggesteq is éeﬂni;ely .a major
| —departure in..the qug;nmt nqﬂcies
,lmi nmramme& .

3 One mbre’ﬂ:ing fs theré. The allo-
cationrshows ‘that ity BEr cént of the

e ‘réscmrces made available -under -this

BCIiehie WAl e for wage employment,
So It ls not left to the mercy of the

......

"-For ﬂ&e first time a ‘kind of straih
. 3aﬂ:ef has’ beeﬂ pr0vided that fifty per

latlon in the poverty-stncken category

. closer ‘to you There stilt market-stra.

is slightly better, but not as good as .

- peoBle below fhe poverty-line in -the .

4
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cent of the resources must be for wage
employment. That way we must be
able to utilise it on a time-bound basis.
I hope the picture will be encouraging.

Thgsecond point is that the fund has '

been directly releaseq to the districts.
Politically you can say that the State

"Government is being bypassed. But by-

" passeq for what? The money is going

- the bottleneck

to the State itself. What the new
scheme is doing is that it is avoiding
of delay from Centre
1o State anq from State to district. So,

" the bureaucratic delay and the notori-
' ous practlr-e of diverting the resources
across Statés and across programmes
_ has been the principal bane which has
"“causeq so much misery to the poor

S

_begple and thg poor regions
™ country. ‘To. the extent this-scheme will

“"make a fresh beginiag in the utilisa- -
" tion pattern and devolution

of [Je-
" sources pattern, jt should show up-in

.4 more ‘effective and ‘purposive utilisa-

‘tion of resources for the benefit of the

" target commumty than h1stor1ca1]y it
" has been there in this country. I would

_submit, that’ dissem{natiotu* of informa-
txon on t the guidehnes and utilisation
patt“ev;n of the fund shoulq be further

accelerated. Let the "Village and  the .

know
been

district community directly
_what js. given and what has

given. That is 80 per cent resources
.- are coming from, the Central Govern-

. ment ang 2@ per qent ﬁ'om the State.
. They. must be released sng together
. _they ‘should really, pelp” the community

to take charge of the resources That

‘WRy. therg will be’ 1ocal perceptlon of
*the need-based utilisition  pattern.
Then whatever schemes are belng
drawn, thelr implementatiop, is' before
" the people of that: area. So, vigllance,

" accountability or what you call'  the

public cooperation needed ag a com-

' plementary ‘resouree -for " effective -uti-

" be sibstantial,’

> §pal

llsutfon “of the finds for implementa-
““tion of the proiect- which hes been
" punded under -this-scheme Is likely t0

St~ - have -tried~in termg - of

ticipation, Now, what should

"[8 AUG. 19891

of the -

|\ THE | VICE-CHAIRMAN

For'the last 40 years

~publie .co-operation, masy par- |
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be - the_ basis? The institutions
at . the  grass-root leve if they

have any agenda to make g contribu-
tion to the development process, if

they have resources at theiy disposal

~and if they have power to utilise those
resources according to the schemes of
things with regard to the development
programme in their perception on a.
priority basis, ‘then only we can look
-forward to an enthusiastic participa-
tion and to the extent under this pro-
. ramme some of these posibilities have
_been firmly laid down jn the scheme
of things we should look forward
-with a log of optipism that the rural
commuulty and the rural poor will see -
better days under the new schemeg of

. things.” Now, the total allocation  bas

. been sybstant;ally stepped up, All the
d,lstncj;s 111 the enfire country have
quen cQvered.and .ong,..of the en-
. couraging . things ;s that this is. a con-
tmqmg programme. This is ot one-
shot affair, It js not..a relief measure.
One of the evldenqe§ of the continuing

programime is that within the scheme

- itself there is.going.to-be a priority
-.given .to the-,completion of
" |---projects, the projects which are a}readiy
rrnmr the.pipeline, ron.. which 5 part, of
T,tpe resources -have. been spent. They
1;- will- -nat be. stopped. . -
s eontinued, . So from, .- the
~1-point -of -view, from the econemic paint
+~ of view -this will add on to the infra-

existmg

They will be
nroductive

_- steuctural facility and improvemenjg,
(SHRI
"SATYA  PRAKASH MALAVIYA):

it ot

L Kindly sberten .your points. ....(In-

" terruptions). ..._ I would_ request you
to. cgnclude now.z

| PROF, CHANDRESH P. THAKUR:

I thought you will Usten with pleasure
and patience, After a long ‘time this
_House bas returneg to a kind of -conr
crete constructive and developmentnl
‘agenda. All these months and years we
have had a terrible Wwaste of time and
- money. '
'I‘HE VICE-CHAIRMAN - (BHRI
.SATYA . PRAKASH -MALAVIYA):

. We are also having copsiraint of time

for this item.
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PROF. CHANDRESH P. THAKUR: I
am . suggsting Detter utilisation of
time, I only hope that the House has
not forgotten the habit of listening to
good things, if possible, because of
the repeated pattern of time utilisa-

- tion that we have, What I am trying -

to suggest is that in the utilisation of

funds, it is very important that those

who are in charge of he utilisation of
tunds. should be reactivised bhecause
historically Government machinery

has worked in a particular pattern at -

a particular pace with a certain degree
, Of_sensitivity or. insensitivity. Here if
yow want to bring better results out of

the resources allocated under this -

scheme, by some estimate 540,000 key
personnel are likely to ba involyed so
far .as the. Government machinery is
concerned in the utilisation of this
fund and in the implementation of
this project.' In the guidelines there is
scope .for their training ang their ori-
entation, I think, some of these things
are already on way. I am not sure whe-
- ther "there is scope for further stream-

lining whether it is a training part, mo-

nitoring part ang later on the evalua-
ation part. Now, in the guidelings there
js ;a national evaluation
State level . evaluation bodies and a

kind of -continuous monitoring system
is going on. Now, we have some ex-.
evaluation of

perience- of concurrent
the rural development projects. By

noyw our experience in the utilisation.
of - the concurrent monitoring. machij--

nery -is somewhat mature and we
should be able io put it to better use,

After_all -some of the things that we.

arg momtonng whether. it is NRE'P or
‘YRDP -or part of the new schemes,
this should be able 10 give us more

timely. anq more .organised. feed-back.

50 that correcthe steps. can pe taken

In. the end, Sir, I would only say
that the total resources being asked
for under Appropriation budget . and
parficularly dominant part of = that,
is -for-a good-purpose ang it is likely
to be put within thg framework of a
rmore welcome patiern: of ‘guidelinés

ang M is likely to be utilised with the

[3 AUG. 1989
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programme,

help of the community at large, the
target community through grassroot
level institutions ang we find three
clear 'pattefns thét
- resources for the bene-

fit of the poor in the. rural eco-
nomy. Secondly, tha resources -wil.l
reach in proportion to the interity of
poverty and thirdly, the people who

. are likely: to. be the beneficiaries will

have a say in determining the pattern
of -use of that fund and a hang in the

implementation and as 3 result, de-
manding accountablhty from the peo-
ple at the local level. Having said that,
I"would like to submit that our eco-
nomy currently as it is moving, should
give us a betier basis to plan the

" Eighth Five Year Plan. By all ae-

counts, ‘most of the targets of the
Seventh Five Year Plan are likely to

be fuifilled ang this is one of the

few plans—Indian planning has a long

‘history of non-fulfilment of fiscal tar-

gets—-which is giving us sufficient en-

_couragement that we will eng up with

petter implementation picture and to
the extent that this provides a sound
basis for- the next roung of planning.

: We ‘accept that the Indian economy is

on a growth.path and eradication of
poverty in the rural areas or the im-
provement of the health of the indus-
try or agrlculture in India is likely to

, bé “achieved. Thank you very much,’

Mr V1ce-Cha1rman for your patience

. PROF_ -C. LAKSHMANNA (Andhrg.
Pradesh) ;. Mr, Vice-Chaifman, Sir, the"
parameters for discussion on the Ap~

propriation Bill have been set by both

- Mr. Kamal Morarka and Prof Chan=
-dresh P.- Thakur. Therefore, I would

like fo:restrict myself -to: the para-

meters -thal have been sef - namely,

thé discussion of the health of the eco-
nony of the: country and the substan-
fiye allocations that have been made’
in - the Appropriation’ Bill, Sir, this
Government is proverbial for lack of
foresight, This Government lacks com-

. préhension. But at least, there ar€

sorig ... {Interruption}y.... 1 said,
comprehiension, “Sir, there are = some
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Govemn;ants swhich learn Ly experi
ence from pindsight, But unfortunately
this ' Government is not even capable
of that, We have been telling angq even
the - Treasury Benches, sometimes,
willy-nilly, have been echoing the
game ﬂ\mg including - Prof. Thakur
regarding certain aspects of the health
of the economy but unfortunately as
X sajd,. this Gvernment is incapable of
leamning even from hindsight. Sir, the
economy gnd. the Rbealth of the eco-
nomy eould be measured in terms of
three. or fouy factors.. One ig the
foreign exchange reserves ang.balance
of payments. This is pumber one.
Then, deht position ang thirdly prices
and in all these three, it will b evi-
dent that the Gov,emmnet has béen
pushing the country into an economic
dobns from which perhaps it {5 very

lt-t0 come ouff - I only wish

thpt; We. o not push ourselves to such -

an extent g8 some of the Latin Ameri-
can countries hmve. pughed themselves
and they are.having gifficulties to come
out of it. Sir - foreign .exchange re-
Serves . posltjon-, 1 think, even from the
Government's ownm admjaﬂen -whieh
has been coming off ang. on;
reached: Re. 5,000 crores Then in Tes-
peet of trade map, I think, the gap
could -be of the order of _ Rs, 7500
crores- or aven it could be more. Sir,
- normally, the traje defleit in early
years was {o be made by invisible re-
‘ceigty s the akleéht of 60. pér ceént.

The &stonomists Whp objeéfively look

at the sconomy of M, country are of
. the opinidn that wow I¥ s Wbt met
even o tME extent of 38 per aent. SI¥;
_what hre the factts which have been
corifributlhg fo this typs of position?
I8 apiie of He elaim whick Has eome
ofit only two days back that for the
pericd ‘6t ef#ht monthe oy nirie months,
the sxports have been of the order of
383 per eenlt, whick tduld be perhaps,
for tde or thies “reasons - correct aled,
it has ROt iimproved the sitation: ON
th otier Rand Biy by the udmisston
o! e @overnment Wiare, the position
" MRely: t8 pé Moke Piriotn: with- poasls

[RAIYA SABHA ]

under_ buffer-stotking palley.

it has-
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bilities of gregter imports 1 will only
touch upon three important aspects, *

One is with regard to the unpm'ts of
foodgrains, Sir, the position is very
precarious,

the position is with regarq to monsoons
this current year. As many as 104
plus 17, that ig 121, districts are reel-
ing under deﬁment or scanty rain-fall
situation which is’ varying . between

. minus 28 to minus 99 per cent, There-

fore I_do not -want this Government

I hag an occasion carlier
to make a special mention as to what .

to’ be complacent I want this Govern- -

ment te wake up and rise fo the occa-
sion_and Iogk after it. Sir jt is evi-
dent. from the fact that_in_ answer {0
a question, tHe Food_ apd. Civil Sup»-
plies IVfinxster hag stated that. the
stock posztion' of. foodgrams as on Ist

‘ July, 1989 s only 130 45 lakh fonnes

whereas the ;eqy&en;ent of. foonigrams
2!4
lakh fonnes, Even in the very bad year
about which they have been talking

- 50 loudly, that is on 1st July, 1987 the

stock " position was 232.69 tonnes. Qn
18t July, 1985 it was even 286,69 lakh
tonnes 1 dp not know for what reason
ﬁ‘gure of lst Iuly 19@ The;eIOre _jl’
carinot_ deal with I thigt is the case,
q_the same answer, the Minister also
sald in Qd pn% cont:acts for yﬂ rt
of 3,76.; I‘a’.kh tonnes of rice !ox' lug‘li
biefore the and of Séptemibey 1940 have
been executed . This Is What the
istel; 1 Has agcepfea

this 37E% :indnw ‘the buffér htock
i 1L g to. be buffer stock
even’ it win _be 133 or 13k -

tonqgs Therefote o not wang thdt fa.
happen. If t‘lig réins confifup to fail—
bécaufe we ate airéady &t tHe end of
two months of the four-month mon-

" soon period—the situatlon is going to

be very grave which may necessitate
greater jmports which in turm may
afféct’ our palace of tralle denétt and
also. may, aﬂect oyr b!lanCe ot hpr—
ments- pesitien.. ia mﬂ%&
T AR _ - R I
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The second boitxt is; T do not know

why. this Governmant is not alive to
this fact. Sir, INSAT-1B will have its
life gndeg in September 1989 INSAT-
1D which is supposed to come into

existence has been put.off at least by

six to ning months and INSAT-1C is

already hawving 50 per cent life ang it

will not be able to meet the require

ments of the satellite, the requirements
of Doordarshaxg meteoromgy efc, gie.
in which case we¢ may have to ,depend

upon at least.for the period which will
be ending this financial year on foreign
satellites which may make us . pay
through our nose which i lkely to
impair the trade deficit - position -and
foreign exchange reserye position.
- This is the second point,

Thlrdly. s;r,_
discriminately enﬂosmszed in the name
of privatisation, gconomic. hberaliSa
tion program.me, of this present Gov-
ernment, BHEL s crying hoarse that
it is in Aa podtion to supply the re-
" quirernents of turbines to the -entire

country. But the Mimster of Energy -

. and the power boards, especially the
National Thermal Power Corporation,

are not placing orders on BHEL and. |

are wanting to jmport wnder ong pre-
text or, the ofher which pecessarily
mea.nﬁ ﬂiat the ¢ iafding  heil
which were enjdyed by BHEL will not
be there, in- Spife of the fact it
is gssuring to supply turbines
forth, At the same time we wl
wasting our preclous foreign e'xchange
gToed on thé purchase of these
iters ™} give you one example. 1 .cah
glye you an¥ number of examples.
But fake -for instance,- the special
stesl Durgapur Steel PIHt was sup-
posed to loox after the special stedl
resuireshents of the counfry and it was
prépared o meet the requirements of
the country. Similarly, by backward
integratiun .of the steel milt at Salem
we would have been in a position fo
meet the requltemmtg of stecl. But
we have not done tha becduse that s
not profifable; 1 ¥ Say, because it will
not fead to commiisions Kickbacks

efc&.eyvdugeeanwsotwmnér

have been m-’

B e S

say that, But none.the .less, it ig.a
fact that they dig not have the back-
warq integration 6f the Salem Steel
Mill they dig-not encourage Durgapur
Steel Mill for special: stecl. As g resul$:
our special steel requirements in very
sensitive areas hag to be imported, we
had fo dépend upon imports, In view
of these facts my contention is JHat-
the frad‘e deflcit ‘position, the balance
of payments position and the foreign
exch reserves position in - this
country will be much more critical;

it will be Sensmvlsed it will become-
difffcult, in the months and yeary to-
comie, ﬁut unforfunately aven  faifly
perceptive management specialists like |
Thakur alsp forget this fact- ang they .

become political lika anyone of us. and
maka political speeches. This is. sbout.
the tﬁree factors

Now let us comie to t'he debt position.
Earller we had been saying -that the
external debt was of the order of Rs
83000 t0 70000 crores. At that time. it
was disputed. We also gaye restons

why there was a difference between -
- the estmuates of the Govemment of
. India and.-others’ estimates. The Go-

vernment had. not taken three factors
into’ consxdetation on whxch I shefl
dwell on 3:later occasion, At that Hime-
we .8aid that it was about nssaooo
cropes. o 80, Bull now, _only ahanﬁa
week back, the Government of I.ndia
itselt -came forward thh a statemen,t
that the axternal debt is of the. order-
of Rs. 71000 croves. ....

Ax. RON, MEMBER Actually it ls
Rs 1.60,000 crores, :

P'BOF C. LAKSHMAN'NA Yes.
I am coming to, that. Now 1 would Hke

* tp ésk the hondurable Minister. 1§ this

Rs. 71 000 crores incluswe or excluaive
o! three. more items? I wxll
mention them just now. If these three
Items gre _included, then i will
be _much . more tham even Rs.
100000 crores. (1) Have you gr .
have you not inciuded short term lo- .

. ans and short tetm loan xgterest in !

catclﬁ tion of your debt? {
‘was tha%x in 'ﬁe §e'ar 1969
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90 it would be of.the order of US §
474 millions— short term ‘loan in-
terest alone—which you coavert into
rupees and see what it comes to. Loans
themselves would amount to US $.6.7

. billions— convert this figure " into
rupe and -see the amount in

rupees. This is about short term loans.
1 would ilke to know whether this has
been included in your estimates of
Rs.71,000 crores of external. deb‘t‘ or
not. Have you or have you not - in-
cluded the. NRI investments? As far
as the NR] jnvestments ‘are concerned,
.repayment hag to be in foreignp ex-
change only and not in rupees. The
estimated NRI investmentg at the end
of the current year are 10.9 billion
dollars. Convert them into rupees.
This is the sécond point. I would like
1o know from the honourable Minis-

ter whether thls has been included or.

mof.

The third important factor is the
revaluation of the loans from the
World Bank, the Asian Developmerit
Bank, ete. in view of two things. One
is the sliding value of th® rupee about
which Mr. Kamal Morarka had made
a mentlon and I do not want to go
into that. In addition to that, some-
how we have linkedq our loans to
dollars. We have been always talking

" in terms of dollars and the dollar has
" heen depreciating in terms of harder

¢urrencies like the yen and the DM.
Therefore, there is going to be an up-
‘ward revision of the loans of the
‘World Bank and the Asian . Develop~

Mment Bank in terms of these. I have .

got' some figures somewhere with
regard to the IMF also. I understand
the repayment has been hiked because
of such things from 1,200 crores to
1,600 crores and .in terms of SDRS,
from 704 million to 804 million. This
is about the external loans, All that
I am asking is whether this has been

included in the figures of 71,000 crayes. -

It it is Included, then there is some-

- thing wrong with your caleulations.

Then you have to be. very careful
.e»bp_utv the agencies which supply you
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information, about your own Govern-

. ment_agencies. If it is not the case,

then you have to be frank enough’
to admit that and take the country

into confidence.

Now, Sir, sbout the internal debt
position. About 'a year back, it was
supposed to be Rs. 1,86,000 crores. To
that we have to add certain other
amounts by which—we had in between
certain loans taken, certain inferest
payments hiked—the internal debt
position is more than two lakh crores
of rupees: That is the minimum. .That
means I am only giving the margin
of fourteen thousand crores py way’
of addition from the position which -
‘was existing,  say, about two years
back or "a vyear-and-a-half back.
Therefore, if this is the case, then,
even by Government’s own admission,
debt servicing was of the order of
sixteen thousand to seventeen thou-
Sand crores at that stage and the loan
has gone up and it has™ increased.
Obviously, debt servicing ought to

- have “increagsed and if this is not a

diﬂicult debt position—I - have not
used cliches like debt trap, etc.—~I de
not know what else it is.

SHRI CHITTA BASU (West Ben-
gal); Why don’t you say that it is a
debt trap? It is a debt trap.

SHRI M. A, BABY (Kerala): It is

. a death trap, economically speaking!

PROE. C. LAKSHMANNA: ‘Earlier
-I'had said that it ‘was not only a debt
drap, but it was something else also.

- Therefore, I would like fo ask the

honourable Minister, if this is not
unsoung health; ill health, of the eco-
nomy, what else it is. Let him please
come forward .and -say what it is.
Then comes- the question of prices.

- When. we:..come to the question of -

prices, we have got very handy indices
coming on our heads and we always
take shelter behind these indices snd -

‘say that we are in a very happy posi-
_Hon, -that inflation has never.crossed
-the- double-dmt _ﬂa:g;e,and,, .o en.
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But, unfortunately, Mrs, Gadhvi and
my wife will say something else be-
cause they are common housewlves
who look after the households and
who do not have servants, etc. They
will say that their position has be-
come precarious, month by month. I
have got this ‘Friday Prices’, and if
I give out the prices which have been

printed, of two markets, Super Bazar -

and Kallash Colony of Delhi,” that
will glve as to what is the nature of

prices today. I do not know. I am not

an economist. So.I do not claim any-
thing great on that. But nonetheless
as an average, ordinary Indian citizen
who makes living honestly on income
which he earns, we are finding it im-
possible to make both ends meet. If
it is thne position with regard to 2

person of my stature—I have been in-
this income bracket for the last 15-16

- years and I am experiencing difficulty
“for the first time—I would like to ask
the Minister... :

THE  VICE-CHAIRMAN
SATYA PRAKASH MALAVIYI_\) :~And
you have a working housgﬁfe?

PROF. C. LAKSHMANNA: Yes, a
working housewife. 1 would like to
ask the Minister, if this is not indica-
tlve of the health of the economy what
else is that? And if you do not want
to listen to it, if you do not want to
learn a lessont from it, if you do not
want to share with us, if you do not
want to make improvements, I do not
know what can be done. I think the
people—they are the masters, they
will teach you a lesson, a lesson which
you will remember for ever,

AN HON. MEMBER: They will come
to this side. T

PROF. C. LAKSHMANNA: Now,, 1
can go into the economic position
much more. But immediately, since
this Bill has come I do not want to
go into it. Now comes the substantive
Part on which—even without mention-

(SHRI
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ing and at the same time accusing
. that the Opposiiton is trying-to poli-
ticies, etc...(Interruntions) During the
last Budget discussion I was the one
who pointed out that in substantive
terms you have not increased. I show-
ed how 21000 is only an addition of the
amount that was kept-for the so.called

~ Jawahar Rozgar Yojana, NREP, RLEP,

ete. Then also I showed how it has
become a greater burden on the States,

* which you were not prepared to re-

cognize. You have got a great knack
of combining two issues. The. Pancha--
yati Raj Bill which has not so far
been approved, which is having a very
critical life of its own even as a Bill,
you combine with Jawahar Rozgar.
Yojana.. What you have done is that
Jawahar Rozgar Yojana is to imple-

: ment the programme even where there

are no Panchayats. Therefore, you
have not given money to the Pancha-
yats; you have given money, if at
all to Panchayats in only those States
"where, true to the spirit of the people

they have held election, there are
Panchayat working - Panchayats
working very strongly, But even
there there  are problems
No.. 1 you have given to each

panchayat an amount not ex-
ceeding one lakh of rupees, so called
a lakh of rupees. But then you have
set guidelines. Under the. guidelines,
25 per cent goes to' this, 25 per cent
goes to this, 12 per cent .goes fo that,
and with the amount that is remain-
ing with them they are not in a posi-
tion to formulate any programme,

* with the resulf, I would like to ask

you, have you any feed-back on the
amount that has been deposited in |
banks without having any programme

for the next two or three months? It
yvou have got information, please share
it with the House. Two, you are not
“realising—you thought that you are
doing a great thing but it is hitting
you back, because the programmes
which are of an integrated nature,
what little, small programmes which
were- in existence under NREP,
RLEGP, have to be discontinued. On
top of if since there is a news-item,
there is a. view that DRBA is also



385 Allocation
[Prat, C. Lakshmgonal,

superfinous, thai may be. taken away.
Even the DRBA is.not willing to work
with. us. because they have
superfluous, with the result that your
talk.af givipg power to the people has
begcome an empty slogan. Yoy don't
have Mformation uhfortunately. 1f you
had information, you would have been
awakened. by now. Secondly, Dr,
Thakur was. also. saying that certain
regions are less develdped and certain
cther regions "are more developed.
-Some. regjons, are having  greater
poverty.” Other regions. are below
the poverty. line.

THE VICE:CHAIRMAN  (SHRI
SATYA: PRAKASH MALAVIYA):
You have already taken 23 minutes.

PBOF. C. LAKSHMANNA; I am
.agmare of 1t, Sir. That is why I did
not: talk about the, health; of economy,

‘SHRI'B: K. GADHVI: [ have been

listening-to you.

PROF. C, LAKSHMANNA: Yes, yes,
Yo are listening, I know that you
haye fo. listen, If. you don't listen to
me,, you. will not listen. to anybody.
Yoy can’t: get-a. saner voice thap this.
I. wag; mentioning fthat in villages
where, you had, integrated programmes,
you. had to take into consideration, as
Dr. Thakur Thas said, the 1level of
poverty and the level of development
and then the:programmes had to be
formulated. Assuming, that.the. NREP
and. RLEGP programmes. were framed

In such.a way, what have you done?-

Yow have. sald that all the six-lakh
villages in the country are equally
developed, on are equally under-deve-

loped. because the only: formula which

you. are. adopting is. to. send money
depending. upon..thé percentage of
Population.: af. the village. Nothing
more. If you give. me the figures, I

will be very. happy. about- it F would )

likevto. know How. you- have- reeonci-
led. the nopulation. and poverty: fAgured,

ERATYA SABHA)

become

ofr time:  3%F

SHRI B. K. GADHVI: Population
below- poverty-line in a particular
village: - :

PROF. C LAKSHMANNA: - Mr.
Minister, keep. in mind. that you can-
not Bave a: programme formulated
for a single village. What have you
done? You have decided,the amount.
You have decided the guidelines. . You~
have decided in favour of the so-called
programmes which you thought will
get you votes and; you asked. thnm
to implement them, The result.is that
they are not in.a position to. formu-
late the programmes. for the villages.
You are trying to. reverse.the process
of planning. Instead of planning. from
below about which, there has been a
continuous- taly in, this. country, you
hawve been planning from.above. You
are- arrogating to yaurself. the entire
wisdomy of planning in.the country

"and you are sidetracking the States.

The States are in- a better nosition
to understand the agro-climatic. situar
tion. They are nearer to the people
than the Centre at any point of time.
Therefore, your game has failed. It
has failed. so' mjserably. that you have
to lick the dust. If you Mck the dust;

~ I don’t have to' say anything; But

unfortunately you are making the
people lick- the dust in the process
because you have stopped.their deve-
lopment, for the:current yeap I think
it will be the greater respensibility
for the Government from .  this side
which. will ,came.in January. to_coyrect
it and to. show to.the peopla the way
in which development has to come
about. You,cannot see the-life of your
Government in. January unless you
try.- to think in terms of the people
and do. something. Thank you.

———

ALLOCATION OF TIME FOR DISPO-
SAL. OF GOVERNMENT LEGISBA-

. TIVE AND OTHER BUSINESS'

THE VICE-CHAIRMAN {SHRI
SATYA PRAKASH MALAVIYA): I
have to informy Members that the
Business Advisory - Committee. at its
maeting. held. today, the. 3rd August,
1989, allotted_. time for. Government





